
Para wise compliance status for Hon. NGT (WZ) directions in the matter of O.A. 02 of 2024  

 Hon. NGT has asked whether effluent discharge being done in appropriate manner or 
not in para 3 and regarding above ground pipeline which is also asked in para 6. 

 
 Hon. NGT in para 6 has asked for compliance status of directions issued in the matter 

O.A.109/2022 dated: 23/01/2023 Hasmukhbhai Bahecharbhai Parmar Vs. Notified 
Area Authority of Ankleshwar and Ors. along with current status.  
 

 In the matter of O.A.109/2022 vide order dated: 23/01/2023 para 10 Hon. NGT has 
issued directions as below: 

- We direct respondent No.2 - Gujarat Pollution Control Board to make calculation 
of the past violations and quantify the environmental damages thereof within a 
period of one month. This exercise would be done after giving notice to respondent 
No. 1 – NAA. After the said calculation of the environmental damages is made, the 
amount towards the same shall be deposited by respondent No.1 with respondent 
No.2 within a period of two months thereafter. 

- As respondent No.1 (Notified Area Authority) has undertaken to lay down over-
ground pipeline and complete the work by May, 2023, which appears to take care 
of the problem of the contaminated water flowing from River Amravati, said work 
must be completed by May, 2023, failing which for each month thereafter, 
respondent No.1 shall pay penalty at the rate of Rs. 25,00,000/- (Rupees Twenty 
Five Lakhs).  

- The compensation amount/penalty amount, which shall be realized from respondent 
No.1, shall be utilized for restitution of environment in the local area within one 
year, independent of the obligation of respondent No.1.  

 
 For the compliance of above direction this Board has taken following actions: 

 

- Firstly notice was issued to Notified Area Authority on 08/02/2023 prior imposing 
EDC. (Annexure-A) 

- Afterwards, directions were issued to Notified Area Authority on 20/05/2023 under 
section 33-A of the Water Act-1974 to pay Rs. 25 lacs as interim Environmental 
damage compensation and to submit ATR for above ground pipeline status with 
requisite details and certification for discontinue of underground network before May-
2023 and copy of this direction was also sent to MD of GIDC. (Annexure-B) 

- NAA has informed this Board vide letter dated: 23/06/2023 that they have provided 
above ground pipeline as per direction of Hon. NGT. However, NAA did not submitted 
certified Action Taken Report. (Annexure-C) 

- Regional office of Ankleshwar of this Board has also informed NAA to 
discontinue/sealing abandon underground drainage network and comply with Hon. 
NGT directions and to submit action taken report vide letter dated: 23/08/2023 and to 
submit new drainage map with all requisite details. (Annexure-D) 
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- This Board also issued Directions to NAA on 18/11/2023 as reminder for the payment 
of interim EDC amount of Rs. 25 lacs and for submitting certified Action taken report 
for compliance of Hon. NGT directions. (Annexure-E) 

- Industries are also informed vide letter dated: 29/09/2023 to prevent any type of 
discharge into Storm water drain of GIDC outside their unit premises. (Annexure-F) 

- Furthermore, in view of Hon. NGT directions issued vide order dated: 20/02/2024, 
before submitting the compliance status w.r.t matter O.A. 109/2022, Legal notice was 
issued to NAA on 29/04/2024 for compliance of Hon. NGT directions of 
O.A.109/2022, to pay interim EDC of Rs. 25 Lacs and to comply with various 
directions issued by this Board. (Annexure-G) 

- NAA has paid EDC of Rs. 25,00,000/- (Rs. 25 lacs)  on 03/05/2024. 
 

Current status: 

- It is to be noted that regional office of Ankleshwar is regularly monitoring the area 
to prevent/identify any type of discharge in storm water drain of GIDC.  

- Furthermore, this Board has engaged third party monitoring GEMI (Gujarat 
Environment Management Institute) to effectively monitor the issue of effluent 
discharge in Storm water drains of Ankleshwar GIDC. (Annexure-H) 

- If any industry is found discharging effluent in Strom Water Drains legal actions 
are taken against them. In last three months (February to April-2024) total 14 
industries were caught discharging effluent in Storm Water drain or not meeting 
with the norms hence, closure directions were issued to these industries under 
section 33-A of Water Act-1974 with immediate effect.  

- It is also identified that some of the industries are discharging domestic effluent in 
Storm Water drains. Such industries are identified during routine monitoring and 
Show Cause notice is issued by Board. At present 26 nos. of industries are issued 
Show Cause notices.  

- At many places commercial establishments are also found discharging domestic 
waste water and such flow is coming into Storm Water Drain of GIDC and Natural 
drains.  

- It is to be noted Notified Area Authority has provided above ground pipeline 
network from discharge point of industry to pockets made to collect effluent. 
However, all the Raising Main pipelines from various pumping station to the CIP 
& IIUS line is still not made above ground. Hence letter is sent to NAA dated: 
15/03/2024 for providing above ground Rising Main Pipelines instead of existing 
underground network in GIDC Ankleshwar region. (Annexure-I) 

- This Board has also sent letter to NAA for discontinue old abandon underground 
drainage line and completely seal it so, that no any effluent can be discharged 
through it. NAA is asked to submit Action Taken report for this matter along with 
certification of third party vide letter dated: 04/04/2024. (Annexure-J) 
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,

(T) 079-23232152GPCB

BYR.P.A.D.
NOTICEOF DIRECTIONUNDERSECTION33-A OF THE WATER (PREVENTIONANDCONTROL
OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE "WATER ACT") AS
AMENDEDFROMTIMETO TIME.

WHEREASyou Notified Area Authority(NAA) are operating Pumping Station at Plot No:
618,619, GIDCANKLESHWAR,Dist: BHARUCH.

AND WHEREAS during the various inspections of pumping stations on 21/02/2022,
19/05/2022, 20/05/2022, 23/05/2022, 31/05/2022 and 30/06/2022 under Section -23 of
the Water Act by the authorized officer of the Board it has been noticed and required to attend
following issues:

1. During inspection on 21/02/2022. upside ofbund wall to Ankleshwar GIDCpumping station­
Cand Final Pumping station is found almost full with silt with contaminated clay.

2. During inspection of various area of GIDCon 21/02/2022, chambers provided in effluent
conveying pipe line are found overflowing and waste water comes out from the manhole
overflowing is being goes in to GIDCopen storm water drain.

3. During inspection on 21/02/2022, (1) Chamber provided near M/s. Alex Pharma chern Pvt.
Ltd is found damaged and analysis reports ofthe sample collected from overflow of manhole
near M/s. Alex Pharma, opp. to new plant of Sajjan India ltd. shows pH: 7.44, COD:1246 mg/l,
NH3-N: 199.36 mg/l, Phenolic compound: 11.81 mg/l, (2) sample collected from overflow of
manhole near m/s. Bakul Pharma Pvt. ltd. Ankleshwar shows pH: 7.56, COD:456 mg/I, NH3-
N: 11.2 rng/l, Phenolic compound: 1.17 mg/l, (3) sample collected from overflow of manhole
near m/s. Coromandalltd. Ankleshwar shows pH: 7.03, COD:605 mg/I, NH3-N: 6.16 mg/I and
(4) sample collected from Overflow of manhole near discharge point of m/s. Cadila Pharma
unit-ii, Ankleshwar shows pH: 7.39, COD:549 mg/I, NH3-N:21.28 mg/l.

4. De-silting work is not carried out to increase the capacity of water storage in drain and not
provided Mechanical (openable) sluice gates.

5. Frequent complaints are received regarding overflowing manholes and during inspection on
31/05/2022 traces of earlier manhole overflow are observed on cross road near M/s. Deccan
Fine Chemicals (India) Pvt. Ltd., and traces of three nos. of manholes earlier overflowed near
M/s. Coromandel International Limited are also observed.

6. Complaint is received regd. regarding improper handling of Sludge generated from the
cleaning of Sump provided in C Pumping station and during inspection on 20/05/2022
generated sludge slurry from cleaning activity of pumping station-C is found being found
dumping in to 2 nos. of Kuchcha pits out of 3. Nos of kaccha pits with plastic liners, already
provided in open land opposite to pumping Station-C, One pit is found full up to ground level
with sludge slurry, second one is found already 90 % full with sludge slurry and third Pit is
found empty.

7. During inspection on 23/05/2022, it is observed that Sludge slurry is transferred into tractor
trolley & then disposed off into one Kuchcha pit with damaged plastic liner (approx. size. 15 ft
x 15 ft Size) within the premises ofC pumping station and approx 10-15 MTof sludge slurry is
found in kuchcha pit having damaged liner

Clean Gujarat Green Gujarat
Website: https:llgpcb.gujarat.gov.in
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8. Analysis Results of the sample collected from open kaccha pit (with damaged liner) within c
pumping station on 23/05/2022 shows pH: 7.88, COD: 6.34 gm/kg, NH3-N: 1.036 gm/kg,
Total Inorganic solids: 737 gm/kg, Total alkalinity as CaC03: 1.90 grri/kg, Phenolic Compound:

0.148 gm/kg,
9. Unit has not complied with Show cause notice issued on 22/07/2022.
10. During inspection on 30/06/2022, bund wall opp C pumping station leading to Sarangpur

Khadi, it was found overflowing & contaminated waste water was found going on from above
the bund wall and analysis Results of the sample collected from the same shows pH: 6.78,
COD:1222 mg/l, NH3-N: 82.32 mg/l, Phenolic Compound: 2.14 mg/l.

11. During inspection on 30/06/2022, Kaccha bund wall opp Gujarat Leather near B pumping
station was visited & contaminated waste water was found going overflowing from this
kachcha bund wall, which ultimately leads to Chhaparakhadi. Analysis results of the Sample
collected from overflow of bund wall opposite B pumping station shows pH: 7.32, COD:331
rng/I, NH3-N:1.68 mg/I, Phenolic Compound: 0.59 rng/I,

Now, therefore I Arun G. Patel, Environment Engineer proposes to issue Notice under
section (33) (A) of the Water (Prevention and Control of Pollution) Act-1974 as under:

1. To submit Time bound action plant forthwith to prevent overflowing of contaminated
waste water into Amlakhadi, Sarangpur Khadi, Chhapra Khadi & natural drains.

2. To provide approachable road/pathway which is yet not provided on any side of SWO in
the estate for enabling effective monitoring.

3. To take necessary measures to prevent overflowing of manholes.
4. To submit progress of above ground pipe line network project.
5. To immediately stop dumping of sludge in kaccha pit and to dispose sludge/slurry

generated from cleaning work in Environmentally sound manner and inform Board with
records.

6. To comply with Direction issued on 20/12/2019, 16/09/2021 and 04/10/2021.

You are hereby directed to reply & Submit compliance of above points within 15 days from
the date of serving of this notice failing which, it shall be presumed that you have nothing to say in
this matter and appropriate action will be initiated against you for the conduct of the business of
your industry, under the Water Act-1974 for above non-compliance.

FOR AND ON BEHALF OF
GUIARAT POLLUTION co~r~

(Arun G. Patel)
ENVIRONMENT ENGINEER
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GPCB

GUJARATPOllunONCONTROlBOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,
(T) 079-23232152

NO:GPCB/ANK-C-1021(3)/ID:32825/
Date: _/08/2022,~~:

~it:~~~EF OFFICER,
NOTIFIED AREAAUTHORITY, ANKLESHWARGIOC
PLOTNO:618, 619,
GIDCANKLESHWAR,
Dist: BHARUCH.

CopyTo:
• Regional Officer,

Gujarat Pollution Control Board,
Regional Office, . .
Ankleshwar ....... for monitoring & verification .

. rat Green Gujarat
Clean Gu)a b gujarat.gov.in

Website: https:llgpc .'
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REGIONAL OFFICE - ANKLESHWAR

GUJARAT POLLUTION CONTROL BOARD
Plot No. 5009/4,G. l. D. C., Estate,Ankleshwar. 393 002 Dist. Bharuch

Tel.No.(02646) 222 933. Email id . ro-gpcb-ankl@guiarat.gov in,

No. GPCB / Ro-Ankleshwar lr-zsu 58 R4 .zo24 0 1 APR 202l'

To,

REMINDER. 1

The Chief Officer,
Notified Area Authority Ankleshwar,
Plot no. 618, 619 GIDC Ankleshwar,
Dist.: Bharuch.

Sub: Discontinuation/ Sealing of abandoned under-ground drainage network in GIDC

Ankleshwar region

Ref: 1. Judgement of The Hon'ble NGT dated 23.O1.2O23 in the case of Original Application
No. O.A. 1.0912022.

2. Letter from this office vide no. GPCB/RO-Ankleshwar/I-2571540812023
dtd.23.08.2023.

Sir,

ln connection with the above references, it is to be noted that work for above ground
pipeline network in GIDC Ankleshwar region has been carried out and free fall outlets of all earlier

underground drainage member units are disconnected as per your office letter dtd. 17.06.2023.

The abandoned underground drainage network of the area should now be completely
sealed/ removed and it should not be connected to any of the pumping stations. You were earlier
informed to complete the task for discontinuation of the abandoned underground drainage
network and it should be completely sealed or removed so that no untreated waste watergoes in
to the nearby water bodies.

The entire work shall be monitored and certified by a reputed third-party agency to be

appointed by Notified Area Authority and detail report including details of manhole nos. sealed,

manhole sealing procedure & material used to seal the manholes, map of the sealed pipeline

network shall be submitted as rro detail report is submitted yet. Action taken report in this regard

should be submitted within 7 days.
Yours Faithfully,

(V.D. Rakholia)

Regional Officer

Copy to:
1. The Member Secretary (Kind attention - Unit Head Ankleshwar),

GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar..... For your kind information please.

2. The Chief Executive Officer, Narmada Clean Tech, At. Surti Bhagol, Ta. Ankleshwar, Dist.

Bharuch.....For information and co-ordination regarding the above matter.
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